p>Title: Regarding alleged involvement of Shri U.N. Biswas, Joint Director of CBJ, inillegal drug-trafficking.
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# it g1 g 8, 98 # Wa & e g arsar & Shri N.C. Patra, the Assistant Director, Narcotic Control Bureau has
said:

"They had concrete evidence of the involvement of Shri Biswas in the drug racket but he has not been
arrested due to certain formalities. He hinted that the former Joint Director could be arrested any time and
the Police has been told to keep his movement under observation."
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MR. SPEAKER: The House stands adjourned to meet again at 2 P.M.
13.16 hrs.
The Lok Sabha then adjourmned till Fourteenof the Clock.




